




1 Full name in capital letters

2 Father's/Husband's name

3 Date of Birth

4 Education Qualification

5 Address for Communication

6 Mobile Number

7 Email Id

8 Social Status/Community

9 Enrolment Number
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10 Enrolment Date

11
Standing at Bar as on the date of 
application

12 Code Number

13 Nature of Practice

14

Present status
(Advocate/Retd. Judicial Officer/In 
Service Judicial Officer/Retd. Senior 
Bureaucrat/ Retd. Senior Executive)

15 Places worked (for Retd. Judges)

16
Approximate number of cases settled 
in mediation in High Court (previous 
experience if any)

17
Whether any criminal case/cases 
pending against you. If so, furnish the 
particulars

18
Whether has been convicted at any 
time for any offence, If so, details to 
be informed
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19
whether is a Standing counsel for any 
Government or Non-Government 
organization, If so, details to be given

20
whether applicant undergone the 
MCPC Training, If so details to be 
given

21 Special Skills, if any

22 Any other relevant information

Signature

Page 3 of 3


